FORM A
PuBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptey Board of India {Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF RAJA UDYOG PRIVATE LIMITED

RELEVANT PARTICULARS
1 Mame of corporate debtor Raja Udyog Private Limited
2 Date of incorporation of corporate debtor 12/02 /2001
i Authority under which corporate debtor is | Registrar of Companies, Kolkata Il
incorporated / registered
4. | Corporate Identity No. / Limited Liability | U15412WB2001PTCO92881
Identification No. of corporate debtor . |
E. Address of the registered office and principal | Registered office: 16 F, B. 1. Road, Sukhchar Girja,
office (If any) of corporate debtor Parganas Morth, Kolkata - 700 115
Corporate Office:
1. B A ) C Bose Road, Circular Court, 3rd
Floor, Kolkata — 700 017, India
2. Plot No.: 406 FIE, Opposite Baggalink,
Patparganj, Delhi - 100 092, India
6. Insolvency commencement date in respect of | 20,/07/2026
corporate debtor
(The NCLT Order dated 20.07.2026 was
communicated to IRP by email dated 22.07.2026)
7. | Estimated date of closure of insolvency | 16/01/2027 (180" day from the CIRP
resolution process Commencement Date)
B Mame and registration number of the Abhijeet Jéin,
insolvency professional acting as interim
resolution professional Regn. No.. [BBI/IPA-002/IP-NDD173/2017-18/
10445
9. Address and e-mail of the interim resolution | Diamond Cham ber, 4, Chowringhee Lane, Block - |,
professional, as registered with the Board 4" Floor, R. No. 4M, Kolkata, West Bengal - 700016;
IBEB| Reg. Email Id: ajasso@rediffmail.com
10. | Address and e-mall to be used for | Abhijeet Jain, !
correspondence with the interim resolution | Diamond Chamber, 4, Chowringhee Lane, Block-1,
professional 4™ Floor, R. No. 4M, Kolkata, West Bengal-700016
i Frocess e-mail id: cirp.rupl@gmail.com
11. | Last date for submission of claims 05/08/2026
12, | Classes of creditors, if any, under clause (b} of | Name of the cla ss(es): Not Ap’-;rlicabfe
sub-section (6A) of section 21, ascertained by
the interim resclution professional e
13. | Names of Insolvency Professionals identified | Not Applicable
to act as Authorised Representative of
creditors in a class (Three mames for each
class)
14, (a) Relevant Forms and a} Web link: https://ibbi.gov.in/home/downloads

(b) Details of authorized representatives
are available at:

b) Not applicable




Notice is hereby given that the National Company Law Tribunal, Kolkata has ordered the commencement
of a corporate insolveney resolution process of the Raja Udyog Private Limited vide order dated
20.07.2026. However, it is pertinent to note that NCLT Order dated on 20.07.2026 was communicated to
IRP by email dated 22.07.2026,

The creditors of Raja Udyog Private Limited are here by called upon to submit their claims with proof on or
before 05/08/2026 to the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electranic means only. All other creditars may
submit the claims with proof in persan, by post or by electronic means.

i of“
Abhijeet lain
Interim Resolution Professiona dyog Private Limited
Reg. No. JEE-I,.I"IPA-GUI,-"IP-MUﬂl?B,."ZDI?-JE,.-’lQMS g

IBBI Regd. Address: Diamond Chamber, 4, Chowringhee Lane,
Block I, 4™ Floor, R. No. 4M, Kolkata - 700016

IBBI Regd. Email Id: ajasso@rediffmail com

AFA Valid upto: 31.12.2026

Process Email Id: cirp.rupl@gmail.com

Contact No.: 98311 03320

Date  :24/07/2026
Place :Kolkata



ON NOTICE
ible proparty)

Difficar of INDIA SME ASSET RECONS-
RC) (CIM: UST190MHZ008PLC181062)
#on af Financhal Assets and Enforcament
clee of powars confarned under Section 13
teresl (Enforcemant) Rules, 2002 issued
g upcn the Borrower(s) ANTARA NEOGI
snd ABANTI DEY [GUARANTOR) in
olios being Re. 887,801/ (Rupsss Shx
ght Hundred One Only) agalnst Loan
31,03.2028 and intarest thareor within B0
fotice,
the amound, Motice is hereby ghven ta the
naf the undarsigned has teken Symbaolle
v ad heredn below I axercise of powers
of Bacflon 13 of the Ack read with Rule 8 of
8, 2002 on 22.07.2026.

abiie In ganaeral is heraby cautioned net o

s with the praparty will ba subject Io ha
+ BTRUCTION COMPANY LIMITED for an

t Lakhs Eighty Seven Thousand Eight

nPdEntaneat thereon,

wisions af Sub-Section (B) of Section 13of

leam the Secured Assets,

IMMOVABLE PROPERTY

1BUILT UP AREA OF 448 SOUARE FEET
4 FLOOR, OF THE BUILDING, BEING
TUATED WITHIN THE SAID HOUSING
REPUTEDAS "LARICA TOWHSHIP™ AND
HE PROPORTIONATE RIGHTS, IN THE
MPRISED IN THE BURLDING AND/CR

THE UNDIVIDED PROPCRTIONATE
{E RIGHT, TITLE AND INTEREST, IN THE
HAT PIECE AMD PARCEL OF LAND
WAL, COMPRISED N DAG NO'S, 92, 83,
ORE ORLESS, COMPRISED IN MOUZA;
k137, PARGANA: ANOWARPUR, TOUZI
JACHI, POLICE STATION: BARASAT,
F PRESENT WITHIN THE LIMITS OF THE
THE BARASAT MUNICIPALITY BEARING
iiA, BALURIA UTTAR (TALI KHOLA)

Magiztrata 15t Clags court gt Sealdah.

EAST COAST RAILWAY

. Putllc Asnouscemant
wwtuhmmmwm_hﬂ#
FOR, THE ATTENTION OF THE CREDITORS OF RA UDYOG PRIVATE LIAITED

.| Hame of corporals dusear

Rajn Udyog Private Limibed

. | Dt o incoiporaftion of corpenale Gabior

AHDR2004

Ragisrar of Companias, Koflals 1|

1
:
3. Namory under whch oopucae dabor s
o

Corporate Idm Ho, [Umiisd Lisb#ity|
Idanification Mo, of comporate debior

US40 WE 2001 PTO0SAT

8. | Addeess of the mgislerad ofice and privcipal
effice (I ary) of comperaln duséar

Ragistared office: 160 F, B T. Road, Sukhchir
Gina, Parganas Marth, Kelksta - T00 115

Ciuporwin Offica;
1. & A J € Bose Road, Cincular Court, Brd
Fioor, Halkns - T00 BT, India
2. Pigt No.: 408 FIE, Opposile
Paiparganj, Dothi - mrﬂ.m

8. Insoivency commancemant daie i respect of
‘enmiorate dahinr

z017iz028
[The NCLT Ordor daied 20.7.3025 was
communicatd 1o P by emal dated 22.07.2026)

d 2 ON BOARD
I'ICII!EK!EFI'IH SERVICE AND
LINEN DISTRIBUTION 1IN
BHUBAMESWAR BASED TRAING
OF COACHING DEPOT,

7. Estmalad date of closurs of insohency

nsohrancy professional acling e interim
|resoiuton professicnal

8. |Name and regisiration sumbar of the| Ab

18012007 (18Mh day Fom the CHRP

P Jain,
Regh. Mo.: IBSIPA-0021P-NC01TAIZ017- 187
10848

Darard Chamber, 4, Chowrnghae Lans, Block |

EHUBANESWAR FOR A PERIOD | |5 | Addms ard e-mal of fe imenim reschetion
OF THREE YEARS. professions, i regiersd wifs e Bosed ;#u'n:lm Pl Mo M, Kolicita, West Banga -
FWREAPAIN T {185 o Evl 8 somsoGregiomlon |
Tender Document
10 Addrass sed e-mail to be uesd fou| Abbijest Jain,
Cost: 720,500.00, Period of Compietion: | || cameapendsncs wiih th Intrin reclubon| Dismoed Chambar, 4, Chawringhes Lane, Blsck-
36 Monthes. protssons f, 4 Floe, R. Mo, 4M, Koligia, Wi Bangal-
7000158
Process e-rad i GungiGunalen |
14] Lot dtle for submission of cima 05DA/I026 i
12 Clansees of crachor, I any, under dause [b) of| Kama of the clsssins); Net Applicable
$ub-sozion (BA) of 562850 21, Becetaned by
- o e FesoluTion prefissionsl
Advertized value: [REFTEEFEFRLN
EMD: *10,10,200.00, Tander||' “"""'"H "’W"‘M‘Wm Nt Applivable
Document Cost: #41,800.00, Pericd of ki g0
- 24 Manths hlmm_ﬂhm
| Compledion. : i [—_— o] Vieh Wi bz okl oo inhomeidewrioads
2T.07.2026 {For mw-dmm- b) Mat appliable

mmnmmwmm
originalirevised bids upto cosing date
and time onhe Manual offers are not
allowed against this tender, and any
such mamual offer raceived shall be

ignared,

Compiste information  induding  e-tender
doouments of the abows e-erdar i avallabin

rvwahs iwsns ireps. gov.in

Coaching Dapot Cfficer/

m.mu-mmmmmwmmm
rmsahos iy ressiulion roacess of e Riaga Lidpog Private Limitesd vidks orer dalied 20.07 2008, Fossresr, 115 partinent
L [KICLT Orer o 2007 ricavind o IRP by amai deled 22 07 2006,

“Thes creeditors of Riaga U dvog Privae Limined e henazy calied ypon osuamit el daima with proof on o beloe 08
(OB b e i resolion professiorol o e adcness menticned Bgaimt ey Mo, 10,

Thes Brrscind creciters bl s ksl thasr chaims with 2ol by aiectonk: maans only. Al olher odrions may submi e
i with prool n persan, by post or By SlSCTONIG M

Srbwribssion of Ll of miskssnding oot o deim shall piract penaties.

Absbijeat dain | ©

Irvierim Ressiution Professional of Reja Lidyog Privaie Limbsd
Rag. ho. [BEVPA-IIZPNO TAA0T- 1810445

IS8 Piage, Addiepech: Dkl Cranmiond, 4. ChowTnghes Lind.
ook L 4 Fioor, P o, Kolkatn - TH001E

Dt - TI20 Phacar Kobeats

Iﬂmpur anﬂum Ushalaya, Maar Alen mmﬂn,
Camp nn.a Kntupul. Samarpally, Kolkata - 700102, West Bengal,
Mo 8925953579, Emall : lob3579@lob.In

Enforcemant of Sacurity interest Act, 2002 (.54 of 2002)
Whereas, the Authorized Cificer of indian Cversess Bank has taken constructivel
‘Symboal ta the notice issuad wnder
Saction 13(2) of the Security Interest (Enforcament) Rules 2002 i the following loan
acoount with right to sell tha same on “AS |5 WHERE IS BASIS”, “AS IS WHAT IS
mmmmnmrhmuhr-dmm
inbarest & costs as dataled heninidar and whersas consacient upon fallure i

the dues, the In axercise of comferred under Section 13{4)
sand AC! proposss i raslize the Bank's dues by sabe of the said T\I.‘Mlﬂul

b done by the wndersigned through & auction platform provided at
hittps: Vhaanknet. com!

Mr. Akash Gupta, 5io:
mmm

Bin 10 IAMIA DBSUAMY AN B Beulmiehon &l
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"I" OMAX AUTOS LIMITED -— mm am mm W
Al E B Eem = L~
CIN.. LSDIUBHRIBEEPLCDEE?M o N mEnSN arm r—
TATA Registered & Corporate Office: B-26, Institutional area, L e
TATA CONSUMER PRODUCTS LIMITED onlr e et e T i
Email: cs@omaxauto.com , Website: www.omaxauto.com Passionate about Performance
) _ g oo S Phone: +91-124-4343000 Fax: +91-124-2580016
Registered Office: Tala Cenfre. 19 Flooe, 43, Jawaharlal Nehre Road, Kolkala-T00071
Tel: +91 033 226137793801 442204747 66053400
E-mail Id: imvestor.relabons@tataconsumer com; Website: www.tataconsumer.com ST.&TEMEHT 'DF UHMJD'T[D STAHDALC'N[ FIHnHEmL HESUI.TS FDH THE QU.&RTER ENDED JUHE 30, 2[]'1'5
Extract of Unaudited Consolidated Financial Results The Board of Directors of the Company at their meeting held on July 24, 2026
for the quarter ended June 30, 2026 approved the audited standalone financial results of the Company for the guarter
% in Crores and year ended June 30, 2026,
Pariicadors - Uil "':"':: sid - "‘:::“’ The results along with the Auditors' Limited Review Report have been posted on
30,2026 31,2026 30,2025 31,2026 Company's websites at hitps://omaxauto.com/Financial-Results aspxMype=Quatery
Unaudited Refer Note 3 Unaudited = Audited and can be accessed by scanning the OR Code.
Total Income from Operations 5348.88 543362 477691 2029043 For Omax Autos Limited
Met Profit for the period (before tax and exceptional items) 592.21 641,37 465.42 2192.84 sd/- =
| Net Profit for the period before tax (after axceptional items) 582.21 B44.17 485 42 2172.78 arars Devashish !'n'l-el‘rta
et Profit for the pericd afier tax [after exceplional items and share 42719 424,02 33175 1546.80 a“‘:' urugram Managing Directar !
| of profitl{lass) of Associalas and Joint Vantures] Date: July 24, 2026 DIN: 07175812
Total Comprehensive Income for the period [comprising Profit for the 440,07 73.18 535.14 2387.55 Note: The above information is in accordance with Regulation 33 read with Regulation 47(1) of
i fier 1 the hi e | il o, - . : . :
period (after tax) and Other Comprehensive Income (afier tax)] the SEBI {Listing Obligation & Disclosure Requirements) Regulations, 2015,
Equity share capital (Face value of Re 1 each) 98.96 98 95 9595 98.96
| Reserves excluding Revaluation Reserves 21668.57 G of Puriat
Securllies Premium Account el el il  PUNJAB INFRASTRUCTURE DEVELOPMENT BOARD HEALTH & FAMILY WELFARE DEPARTMENT
| Met Waorth 22611.24 23158.56 21080.02 23168.86 SCO 333435 5 34-A, Chandi 160022
Cuistanding Detbt 3146.22 281851 278931 2819.51 ’ AND Ci 5 FOR O . ANAGE| IF A
Debt Equity Ratio 0.14 012 013 012 Punjab Infrastructure Development Board on behalf of Departrment of Medical NURSING COLLEGE OF 60 BSC SEATS INTAKE UNDER A PUBLIC PRIVATE
f : : . : Education & Research, Punjal had invited bids through two separate tenders PARTHERSHIP (PPF) MODEL AT UMSAWLI, SHILLONG
| Eamings per share (net annualised for the guarter) for the Development, Upgradation, Operation and Maintenance of Medical Dated Shillong the 23 July, 2026
| Bagic - ¥ 4.31 4,24 3.38 15.59 College & Teaching Hospital in the following Districts of Punjab under PPP Mo. Health.110/2023/88: The HAEWD vide Mo: Hoalth 1100202386
Diluted - 7 4.31 4.24 3.97 15.58 mode:- daled 14" Augusl 2026, inviles Expression of Inlerest (EO) from
| Debt Service Coverage Ratio 7.90 14.71 7.90 10.19 i) | Sangrur Tender Motice: Reference No. alighla and compalant anflies Opaeralion & Managamant of a
Interest Service Coverage Ratio 16.86 0,88 17.34 21,54 PIDB/Projects/2026-27/01 2;’;’?&’:‘3‘;:}1}&'1? z”“'”gi'"';':; ssndier i Publ: Privela
Notes: ii)| Shaheed BhagatSingh | Tender Nolice Refarence No. o’ S e
: (S05) Magar PIDE/Projectsr2026-27102 Interesied bidders may oblain the dalailed Eol document from the
1. Additional information on standalone financial results is as follows Tin Crores official websile: hitps:/imeghealth.gowv.in/
- T = Clozing Date: & Time: 2007 2026 at 3:00 PM
Particulars Three months ended Year ended s S~
= March i March For detais log on io: wwaieproc. pungab govin & wwwpidb_puniab. govin MIPR Mo.: 1168 Under Secretary to the Govt. of Meghalaya
30, 2026 31, 2026 30, 2025 31, 2026 Nate: Any olher information related ko the aforesaid Tenders shall be published Dated: 23-07-2026 Heallh & Family Welkare Depariment.
Unaudited ReferNote 3 Unaudited  Audited smly on fhe shove wabeliox: _
| Total Income from Operations 402832 389176 352005 1470005 | | . Managing D'“H“‘“m
Profit before tax 831.55 421,11 805.65 2046.59
Praofit after tax 714.27 31516 713.96 1635.15 o . - —
2. The above is an exiract of the detailed format of Quarterty Financial Resulls filed with the Stock Exchanges under Regulation C B l\ ": CFM Asset Reconstruction Private Limited .
33 and Regulation 52 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015, The full format of the | |- "‘ff'}'t A '"‘-’l:i" IrI:' :”9 et d” ol | v rassners Corporate Office: 15t Floor, Wakefield House, Sprott Read, Ballerd East, Mumbai - 400038
Carterly Financial Results are availahle on the BSE Limited's website (URL: www . bseindia.com), the National Stock Exchangs Flmn N l.lmanr4r - PG" Iru. “3,?' . _': . =
of India Limited's website (URL; www.nseindia.com} and on the Company's website {URL: www tataconsumer.com). ['.I:!;nd?. a]rh II:']r;cI:'fi“Iiru:I::E‘ur? ] FDSSEEEIUN NUT":E e
3. Figures of the quarter ended March 31, 2026 are the balancing figures between audited figures in respect of the full financial year i R it i (For immovable property) READ WITH RULE 8 (1)
angd or o da?e Foures up ta the third guarter of the relwant%ingnrial - P ye District 5.4.5. Nagar, Mohali, Punjab-|  [\wHERERS, The undarsigned baing the Aulhcrizad Officar of CFM Asset Recanstructian Private Limited (Acting i its capacly &
ye guras up : q e il year, 140603, hereby declare that my) | jisee of CEMARG TRUST - 214) under e Securiization and Recanstruction of Friancial Assels and Enfaresment ol Seeurty
E ?'HE former name was Preeti Bindra. | Inberest Act, 2002 (54 of 2002) and in exercise of pawers conferred under Section 13 12), 13(2) read with rule 3 of the Security Interest
| T For and on behalf of the Board of Directors have changed my name to Preeti [Erarcoament) Rules, 2002 istuad 3 cemand nofice, 1o renay the amourd menlioned in e nelics wilhin 60 s from the daleof receipt
Mahendru and shall hereafter be| | ofthe sald notice. Further, The SAVE Financlal Servieas Pyt Ltd, has assignad all its ighis, $8e and Interest of the entire outstanding
- known and identified by this name for) | debt of above lsan accound akang with urdertying securities in favor of CFM Assat Reconstruction Private Limited vida a Registered
E Sunil D'Souza all purposes. Bath names refer to one| | Assionment Agreemen dated 10-02-2005 entered between SAVE Financial Services PviLid and CFM Assel Reconstruction Privale
Mumbai: July 24, 2026 Managing Director and CED and the same person, Limiled under the provisions of Saction 5 of SARFAES| Act 2002

E-AUCTION
SALE NOTICE

Zonal Office:- SC0 120-122, First Floor, Sector 17-C, Chandigarh - 160 017, Ph.: 1172-2713010,
E-mail: recovery_chd@bankofmaharashira bank.in
Head Office: 'LOKMANGAL®, 1501 Shivajinagar, PUNE 411 005
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
Inspection Date & Time of the Date & Time of E-Auction: 18.08.2026,
Property 0:3.08.2026 to 14.08.2026 by Tuesday, 11200 AM, to 02:00 PM, (with awto extension for
prior appointment between 11:00 AM. te 5:00 R.M, 3 minwtes in case bid is placed within last 5 minutes)

E-Auction Sale Matica for Sale of Immovable Assals under the Securifisation and Recanstruction of Financial Assals and Enforcemant
of Security InterestAct, 2002 read wilh provisa bo Rule BIG) of the Secunly Inlenes! ([Enforoement) Rules, 2002

Malicz 8 hereby given to the public in general and in particular fo the Borawen's and Guarantons that the below described immava ble
properties morigegedicherged to the Bank of Maharashira, the possession of which have bean taken by the Authorsed Officer of Bank
of Maharashtra, wil be sold on “AS |5 WHERE 15", “AS IS WHAT I5" and “WHATEVER THERE 15" on 18.08. 2026, for recowvery of
tha balanca dua bo the Bank of Maharashtra from fhe Borowar {5) and Guaranton s} as mentioned in the ebie. Dalails of tha Bomowen's
and Guaranbans, amounl due, Shorl descripton of the immevabile propery and entumbrances knoan Fereon, possesson e,

Bank of Maharashtra

Trvit Brrgwers having Sl Lo repay the amoun], nalios i hereby given b the Boemgwers and te public in general thal the undersgned
has takan Symbolic possession of the property describad harain sbava in exarciss of powers confermad on himundar Sectian 13 (4) of
Tz seanich Al risded wath Fulbe Bl e i rulies on i Gale as mentioned below in *Date of Possession” Colamn. The Delails of the Pafes
alangwith Morigeged Propearty Possassion teken by the CRMARC, is given below -

regene prce and the aamestmpney depast ane also gven as under-
Branch Name | Name &

Addras the Borrowan

Guarantor(s) | Mertgag

. |Branch; ARB, Chandigarh, SCOIA The piece and parcel of| Rs. 48,57, 3510 plus Rs. 2,33.000/-

44, 15t Floor, Sector 29-0, Chandigarh -| praperypol admeasunng  100) interest & Ris. 20,0001

Total Liabilities as
an specified Date

Brief Dascription of

Reserve | Earnest Monay
Price Daposit | Bid
Incraase Amount

160029. 3k, Deepak Kumar Dandapal |50, yards compriged in Khewal|epenses wel 25102023 (less recovery affacie
M:- 9340350800, E-mail:|KhataMo, 234345, Mustakl Mo, herealler, i any aller 25.10.2023)

recevery chaihenkofmaharasiir bankin, 29 Kila Mo. 101, Mustskil N, 20, Kila Moo 42,5, Mustsd] Mo, 28, Kila Ko, 23,8137, outof 2
brmgrid4i@hankodmaharashira.bank.in(«anal 1 Marla, Sitated at Vilage-Gajpur, Tehsd Badkhal Distt. Faridabad in the name of Mr.
Borrower|s):- M/s Shivam Tools|Virender Dangwal vige Saledeed No. 3175 dated 25.07 2014,

through s Proprictor - Sh. Mirender || igation: Suit Filed by the bank against th
Dangwal 5o Tuls Ram Dangwal.|barrower on 16,12.2023 in DRT-2, Chandigarh
Addreas:. Plat Mo, 7, Gall Mo, 3, Sanna|with MA Ne. 28812023, Pending In the Court of PO,

Symbolic Possession taken on

10.01. 2024

GOVERNMENT OF MEGHAL AYA
OFFICE OF THE DIRECTOR OF HEALTH SERVICES
MEDICAL EDUCATION & RESEARCH (DME), MEGHALAYA

PASTEUR HILLS, SHILLONG
u i C Ted Mo 0364-258-1510/84851 D6663
[td. Shillong, the Z3= July, 2026
CORRIGENDUM
In partial modification of the NIT No: DHSME&RISMC/
TENDERNZ2/2026/38T72 dated T July, 2026 issued by the
Directorate of Health Services Medical Education & Research
{DME), Meghalaya, for “Supply and Installation of set of
Equipment! lkems for Departrment or Microbiology, Pathology,
Phamacology & PSM as per NMC at Shillong Medical College,
Shillong®, the following comigendum s hereby notified:
“The last date and time for submission of the bid dociment
is hereby extended from 27-07-2026 up to 1500 Hrs. fo
04-08-2026 up to 1500 Hrs.”
All other terms and conditions of the tender shall remain

Nao. DHSME

unchanged. Sdt
Director of Health Services
. Medical Education & Research (DME)
MIPR No.: 1169
Dated: 23-07-2026 Meghalaya, Pasteur Hills, Shillong

Name of Cuslomer [Bomawer(s) | Co-Barrowen|s) Demand Notice Date Db O
and Guarantors) ! Pariners | Morpagor(s) amd Amount in Rs, Possession
YATISH VERMA (Barrower|, ANJLI DEVI (Co-Borrower), | Demand Nofice Date : 27-03-2026, Rs. 17,79,092.00/ H07-2026

Loan Account No. : INTERAGRO006102 [Rupees Severteen Lakh Seventy-Nine Thousand Elght

Hundred And Ninety-Twa Only) as an 24-03-2026

MORTGAGED _PROPERTY : House Mo. 174408, Mohalia Anand Magar, area 42 64 50 mk. Sadabad, Tehsil, Sadabad, D, Hatharas

281306 Bourdaries ; East - Piot of Ramesh Chand Verma, West - 8t wide Galll, North - Plot Pramod Kumar, Shyam Vinari, South - Plat

of Jagdish Prasad Gautam

CHANDRA PRAKASH (Borower). NEETU CHAUHAN | Damand Molica Dale - 27-03-2006, Ris. 20,78, 645,000

(Co-Barawar), Lean Account Mo : LOANAAGRIOT1 IS [Rup=es Twenty Lakh Severdy-Nine Thousand Six
Hurdred And Farty-Free Only) a5 on 24-03-2026

E1:0T-E026

MORTGAGED_PROPERTY : Khasra no. 420, 421, 422, 423, 424, 425, 416, Mauza Khandol, Tehsl Etmadpur, Agra 283125,
Bourdaries - East- 6t wide Gali & Door, West- Hause Fool Singh Soni, North- 1 part of said house, Senu Kume | South- House Hari
Shyam

DHARMENDRA SINGH (Borower), SAHUDRA DEVI{Co- | Demand Mutice Dabe - 27032026, Rs, 11,08 325,00/
Barrower], RAVI KUMAR (Co-Borrower), LAXMAN L {Co- | (Rupees Eleven Lakh Eight Thousand Thires Hundrad
Bamrower|, Loan Account No. : INTERAGRO005451 And Twanly-Eighl Only} as on 24-003-2026

072006

MORTGAGED_PROPERTY : Nagar Panchayat No 352 Ward Mo 3 Mauza Abhuagura Town Araa Teh. Eirawal Dist Agra 283122,
Bourdanes : Eaat ;12 feetwde road, West - House of Roshan, Norh : House of Purchaser, South | House of Meva Ram

KIRT PAL SIMGH |Bormower), KISHAN PAL SINGH (Co- | Demand Mofice Date - 27-03-2026, Rs. 11,16,354.00-
Barower), RAJ KUMARI SINGH |Co-Bormowar], Loan [Rupeis Eleven Lakh Sikleen Thousand Three
AccountMo. : INTERAGRODDZ540 Hundred And Fifty-Faur Only) &s an 24-05-2026

T1-07-2026

MORTGAGED _PROPERTY : Platarea 3783 Sq. Mir_, Magar Migam Property Mo, 65147, Shiv Magar, Jagner Road, Agra, ¥hasra ha.
207, Agra 282001, Bourdaries ; Easl - 12 Fieol wide rasta, West: 10 Need wice rasta, Morth © 12 feal wide rasta, Soulk: Plal Sml
Bhagwan Dev

SAMNJAY KUMAR (Bomower), VINESH V (Co-Borrower), | Demand Molice Date - 27-03-206, Rs. 8,13,423.00%
PURAN DEVI (Co-Borrower), UDAYVEER SINGH (Co-| (Rupess Nine Lakh Thifieen Thousand Four Hundred
Barrower|, Loan Accoun No. : INTERAGRO005510 And Twenty-Thrae Only) as on 24-03-2026

H-07-2026

Feosd o Gampur, Gezipur Industral Area. | Neat Listing Date is 26.07.2026. Borrawer has filed suit against Bank on 10,12.2025,
Fardabad - 129001, 2nd Address:- H |%A735/2025 in DRT-2, Chandigarh, Pending in the Court of PO, Next Listing date is
Mo, A-B808, Debus Colony, WIT|19.88.2026.

FORM A
Public Anncuncement
(Lndar Riogelartion 6 of e Insobssncy and Baskruptoy Board of Indis (Insobssncy Rasohiion Procses bor Comonata
Pamons| Arguiabons, 2016)
FOR THE ATTENTION OF THE CREDITORS OF RALA LIDYOG PRIVATE LIMITED

RELEVANT PARTIGLLARS

Fandabad, Haryena - 121001 3rd Address:- Plot No. 351 P, GF Sector 55, Uirban Estata, Fandabad, Hargana-121001.

. | Ware of corporate dehior Raja Udyug Private Limilad

ﬂ Eranch: ARB, Chandigarh, SCONEquitable maortgage of|Re. 1,11,10,12% plus Re, Ra. 12,00,000/-
44, 15t Floor, Sector 29-D, Chandigarh | Resdential Prooerty of Khewatlinteresl, cosls | 12000000 | Rs. 1,040,000/

. | Cale of nocrporainn of comporate debloe | 1210202007

160029, Sh. Deepak Kumar Dandapat |Khata No. 1151 20 Mustatil Mo, §|changes and expanses thereon fram 12.08.2024 (ks any
M:- 9340350800, E-mail:{Kilaho 18(2-11) ka 1381, Part|recovery afer 12.08.2024)

recavery chdiherknfmaherastim bank i 13, Marla (400 Sq. Yards) Proparty [0 Temp No. 7o L T
brmgriddagEhankotmatarashirabankinly ¢ Pajwal on Fazalpur (Maya Gaon] Pakwal,

Borrower{s):- Mis Om Drinks &|Disinct Pabwal and bounded by:- North: Plot of

04.11.2024

3, | Authiwify under which comporale debior is| RegeTar of Companes, Kolkata il
RpOrEied | regiiered
Corporate kdenbty Mo. / Limited Liabisey| U154 12WB2001 PTG
Ingniication Mo, of parparale debtar

=

Bewerages, hrowugh Prop, - Mr, Vishal|Naim Singh; South: Housa of Sudhir; East: House of Jagyir; West: Rasta Janoi Road.

Tewatia Sio Dead Singh, Address:- H [ secin s i Filod by the bank againstihe borrower on 12112025 in DRT 2 Chandigarh

Mo 42, Viliage Fazalpur, Ward 2, Jarauli Ltk 1
Road, Palwal, Haryana - 121102 with Q1A Mo, 215512025, Next Listing Dabe 23.11,2025,

Aodress of o regstored offce and principal| Regisbered office: 16 F B. T, Ropd, Sukhcher
ofice (f any) of corporate debior Girja, Panjeras Moith, Kolkpia - 700 115
Corparale Office;
1.6 & J C Bose Road, Circular Courd, Srd
Finor, Kolesta - 700 017, lrdia
2. Plot No.: 408 FIE, Cppos#e Bagpshnk,
Patzamanj, Oothi - 103 (52, inda

-

Guaranbon|s|c- Mrs. Sneh Lata Dig Sh, Dev Sinoh, Address:-H. o B564, Ward 2, Maar Sanskar School, Fazalpur Pabwal, Harvara - 121102

3. | Branch: ARB, Chandigarh, SCO|Equitable mortgage of|Rs. 2,06.23 564i- plus Rs. Rs. 18,00,000/-
44, 134 Floor, Sector 280, Chandigarh -[Residential Flat bearng Mointerest, costs | 18000000 ] Rs. 1,00,000-

160029, Sh. Despak Kumar Dandapat (50454, Ertire Third Fioor, area| cherges end sxpensas Serson fom 30.01.2025 (less any

M:- 9340350800, E-mail:(admaasunng 17390 Sq. Mirs, |recovery after 3001 2025),

recovery_chd Tbankofmaharashirabankin, et Ji Subhash Marg, Diaryaganj, Mew Deliowned by Mr. Amil Rawal Sl Kushal Rewat vide
birngr1 Ms@tankofmaharashira banbin| B e oitered Gift Daed Datad 26.10.2021, Renistration Mo 8941, Boak Ma, 1, Val, Mo, 19074 on
Borrowerns):- Mg Telaud Homes (pages 178 o 198 Without Roof | Terace rights. Bounded as follpws:- East: 40 FL. Wide
Prop. - Amit Rawat, Address-l:-|Rosd, West: Nelajl Subnash Marg; North: Plot ho, & Seuth: FlotNo. 10

Secand Floor, SI43I6. Newa Ji SUbhash |y jyoation: Suit Filed by the bank against e
Mapar, Dary= Ganj Dalhi, New Delbi -|po rwer o 10,06, 2025 in DRT 2 Chandsgarh with 0,082,025

10002, Addrgss-lli- 452, Shyam (on na, 00812025, Mext Listing date iz 14.08 2026, i

Inznivency commencemenl dale in neped of| 2000712028
torparale deblor |Tea MELT Creder dated 20072028 was
communizated lo IRP by emall daled 22 07 2006

ihe GIRP

=

.| Eslimated dale of closure ol nsohency| 16012037 (130th  day {rom
msolilion process Commancaman Dala)

Mama and regairstion member o the Ahtiget Jain, .
inatlvency grolabsionsl acling &8 inlarm| ReEn Moo IBBINRS-D02IP-HONT 73201718
regab lion Erafissions 10445

Bikdraes and e-mal of The inlertim ragcketion| Diasond Chamber, A, Chinenphas Lata, Blick
peofaesional s regisienad wilh ihe Bosed | - | 4 Fiodd, R, Moo AM, Kolketa, Watl Bergsl -
TOOD16;

BB Beg Emal Id w

)

=

MORTGAGED_PROPERTY : Khasra Mo 683, Maura Agwarkhas, Mear \asshobha, Khandoli-Etmadpur Road, Teh Etmadpur, Distt
Agra 283202, Boundaries Eas! - Land of Jageer Zingh, West-Land ol Seler, Morh - Elmadpur Khandli Raad, South - Land of Seller

DILSHAD AHMAD (Borrowear), ANSAR AHMED (Co-| Demand Motice Date - 27-03-2026, Rs, 5,66,587.004- +1-07-0006
Barower), SHABANA SHABANA (Co-Borower), Loan |Rupess Five Lakh Sinty-Eight Thousand Five

Account Mo, LOANAAGRIDDB04E Hundred And Eighty-Seven Only) as on 24-03-2026

MORTGAGED PROPERTY : 14 Partal Propaty Nagar Migam Mo, 281 2PTC PAKK] SARAY, MALAWADI, SOUTH SIDE TEHSILAND
DESTT AGRA 252001 Boundaries : East: Rasta & Mikas 7 ft. West: Proparty of Haji Jenual, Morth: Part of Praperty. South: Praperty of
Babu Khan

VIJAY KUMAR (Bormower), RAJNID {Co-Barrower), Loan | Demand Motice Date - 07-04-2026, Rs. 1,45,273.00-
AccountMo. : LOANAAGRONGB0E (Rupes One Lakh Forly-Five Thousand Two Hundred
And Seventy-Three Only) as an 26-03-2026

T-07-1028

MORTGAGED PROPERTY : HOLESE AT KHASRA NO11TY, MAGLA AJEETA, LOHAMANDI WARD, TEHSIL & DISTRICT AGRA,
[UL.P) 2E2002. Buurdaries | East: - Resha B8 wide & exil, Wast: - House of othar, Morth: - House of Gendalal, South: - Land of Tej Singh

RAKESH KANNOJIYA (Borrower), RUPAL KANNDJIYA (Co- Demand Molice Diate  20-04-2026, 9073008
Barowar|, BHAGWAN DEVI (Co-Borower|, MONA  KANMOJIYA | Rs. 2125826/- [Rupess Twenty-One Lakh
{Cio-Borower), Loan Account Mo, : LOANAAGRIMD0E1D Tosenly-Fivie Thousand Eighl Hundred And

Twanky-Six Orily) 85 on 26-03-200

MORTGAGED_PROPERTY : Housa Mo_ 8, Malanda Ashiyena, Phase |, Khasra Mo 104, area 4348 Sq. Atir, \illaga Rajrai, Tehsl &
DislnctAgra 232009, Bouncanes : East: Praperty Mo, 9, West: Praperty Na, 7, Mo Deers Propenty, Sauthc 3,13 Mir, wice rasta and
axil.

RAM KISHAM SISONDIYA (Borrower), YINOD DEVI| Demand Nofice Diate : 20-04-2026, Rs. 1675600/
SISODIYA (Co-Borrower), SURENDRA SINGH SIS0DIYA|  (Rupsas Sbizen Lakh Seventy-Fiva Thousand Six
(Co-Borawar), Loan Accoumt No. : LOANAAGRO0D0093 Hundrad And Mine Orly) as on 26-403-2026

KRR ]

MORTGAGED_PROPERTY : Plat araa 150 5q. vard, khasra no. 115, Mauza New Kwaspura, Tehsil Eimadpur, District Agra 282001,
Bourdanes : East: Rasta, West: Other's plot, Morh ; Socdety Land, Soumn : Rasta

DILIP D{Borower), SONU 5 (Co-Borrower), MUNKNI DEVI|  Demand Mofce Date : 20-04-2026, Ra. 1727186/
{Co-Boerower), PHOOL SINGH (Co-Bomower), Loan| (Rupees Severdeen Lakh Twenly-Seven Thousand
Account Mo, LOANAAGRIDD0SET Ome Hundred And Eighty-Six Only) &s on 26-03-2026

22-07-2026

MORTGAGED _PROPERTY : Property bearing Magar Migam Mo, 355118 Siusbed &1 Naubasta Lehameand, Tehsiland DistrictAgra
202002 Bourdaries : EAST - Praperly of Shrismar Math, WEST : Othars land, NORTH : Road, S0UTH - Praperty of Shri Murari Lal and
Shri Prem Chand

Block, Kaltash Magar, Gandhi Magar, b ]
EsatCiehi, Deshi- 110031, Guarantorja) ‘SAMo.406/2025 is also pending before DRT-1, New Delhi.

O| Addrgss and e-mal i0 be ussd doe] Abhipel Jain,
comeapondancs with the interim msaliflien| Dismond Chemiar, 4, Chowringhea Lars, Black-
prokession I, 4th Floer, B Mo, AM, Kokets, Waed Beagal-

Mrs, Swati Rawat Wio ShoAmil Rasal, Address:: Second Floor 50455, Nela Ji Subhash Magar, Darys Gary Dell, Mew Delhi- 110002

Tooota
brutes ¢ T W T 12
11| Lasl date for sehmison of chims NRI0BI2026

For detailed terma and conditions of the sale, please refer o the link hitps: ibankofmaharashira, bank. infasset-for-sales-search
provided inthe Bang's wibsite and alsoon Baanknet Portal https:ibaanknet comisauction-pabihome

STATUTCRY 15 DAYS SALE NOTICE UNDER SARFAESIACT, 2002
Thia Barrawar's and Guaranton's abowa named ana hereby nolified 1o pay the sum as mentioned akang with up o daled inlerest and
ancilary expensas belore tha date of Juction, failing which the progerty will be auclioned/sold and balance duas if any wil be
recovarned wilh inferest and cost

Classes of crediiors, H any, under clausa (b off Mamea of the classies|: Hot Applicable
sutesaction [58) of sechon 21, ascertaned by
Iha nkerim rasolubon profassiona

o

3| Mamas of Inschency Professionals denbfied| B0t Applicabla
1o @l as Auhonsed Represeniabve of crditoes|
n & chss {Three rames for esch class)

Dated: 24.07.2026 Authorised Officer, Bank of Maharaghira

Place: Chandigarh

=

|8] Redmwant Forms and a) ‘Weh link: pitpEishLgoy inhome'dosnlads
|b) Detaile of autorizesd mpresenistives sre| bl Not applicable
avalzble at

SIDHHARTHA 5 (Bormower), MITTO MITTU (Co-Bormower),
LaanAccountNo. - LOANAAGROGD0ERD

Demand Nofce Date ; 21-04-2026, Rs. 1901874/
(Rupiies Minglesn Lakh Dne Thewsand Eight Hundred
And Seventy-Four Only) &s on 26-03-2028

22072028

MORTGAGED PROPERTY : Prap Mo Khsara no. 141 & 1465 Muaza Tundpura Tehsil & District Agra 282001. Boundaries - Esst : Rest
Parlof Said Plod Wikas, Weasl: Diher Plol Nodh  Sik Feelvide Rasta & Exil, Saulk; Olhes House

| MORTGAGED_PROPERTY : Property no. 65/455 ShivNager, Jagner road, Khastano. 210 Mauza Chak Dayam, Teh, ADISIL Agra

VIJENDRA PAL SINGH (Barrower|, SHOBHA RANI(Co-|  Demand Notce Date : 21-04-2026, Rs. 1713003
Baomrower], SOMU  SINGH (Co-Bomower), Loan Account |  (Rupees Savantean Lakh Thirleen Thousand And
o, : LOANAAGRINDDI11 Three Onlyp as an 26-03-2026

21-07-2026

202001 Boundaries : East - 10 wide rasta. West - Araji Pooren Singh, North : Arag Pooran Singh, South: Araji Pooran Singh

MAHENDRA SINGH (Bormower), MUMDRA  DEVI (Co-|  Demand Nofice Date : 11041026, Rs, 17533221 T30
Barrower], RIMKU R (Co-Barrower), Loan Account Mo. ; | {Rupess Seventesn Lakh Fifty-Thea Thousand Thres )
LOANAAGRODOL2I Hundred And Twanty-Twa Only] s on 26-00-2026

ntion s hasebey giaon that the Mational Gompary L Tribunal, Knlata has ordond the commencement of 2 oomonmie
ey nashition provsss ol Rapa Lidwog Privai Limited wido oofer dabed 2007 2006 Howesat it B perinent
lonade hat HOLT Onder dalad on 2007 2006 was: communicaiad io| RP by emal daled 3207 2036
Tegcradiors of Rlaja Lickg Privana Limited sna henaly' called spon 12 sabesll hair claime wil prool on o beforg 6/
DELA0 e e reslubion professional o e adness mentionsd sgeaine! sniny Mo, 10
Tha Minangial sions shall sulmd thair claim with poof by secionic maans only, 20 pihar cssdions meay submi e
chorme wiih proof in penson, by post or by miecton'c means
Subwmssion of [k of miskeading procks ol daim shal stirac) penakie
Abnijpet Jain
Imerim Resclution Prolessional of Raja Udyog Private Limited
Rag ko, BENPA-DIP-500 T30 1B MG
|86 Rargd, el Diamond Chiambar, A, Chimsnghien Lang
Block |, &h Finar, B Mo, &, Kobata = 0016
B8 Argd, Eral 1d: assodisd Brrail com
AFA Wabd upte: 31 120026
Frooess Email ki dp nupdiigmai com
ConlactMo: W31 00

MORTGAGED _PROPERTY : Khasra no, 137 min., Maripura, Mauza Kachipura, Tehsil & Disirict Agra 282001, Boundares | East
Cithers property, West - Others land, Marth ; 8t Wide ragta, South: Others propay

CHETAN SWARQOP (Borrower), KUSUM LATA (Co- | Demend Mofice Dete : 31-04-2026, Rs. 1270038-
Barowar), GANGA G (Co-Borrower). RAJENDRA PRASAD (Fupees Twelve Lakh Seventy Thousand And
(Co-Bamawer), Loan Accoum No. : LOANAAGRO001 554 Thirty-Eight Only} &= on 26-03-2026

22072028

MORTGAGED PROPERTY : Ram Mager, Khsara no. &3, Mauza Jagdish Pura, Lohamardi Ward, tehsl & District Agra 282002,
Bourrdaries : East. Lardd Sumnmeri, Wesl Rasta 12F1 Norl: Lard of Dilip Kumar, Soulhc Lard of Sukhiya

e | 24TR0E6, Placer Kidlksla

Thiz Bormorwers menfionad hersin abowes in particular and tha public in genaral is herebry cautionad nof to daal with the property and any
dealing with the property will b subject b charge of CFM Asset Reconstruction Private Limibed, far an amaunt as menlian in the
reofice, alang with interest gt contractual rate, incidental expanses, casls and cherges, etc. due wee F. the very next date of the stalus of
oulstanding amount dabe showing in the abowe mention detals, 81w date of dl repayment and ! or ealization. Further i bormowess
attention invited bo provisiors of sub-gection (8) of section 13 of the Act. in nespact of time avaliable toredeem the sacured aessts

Please note description of properties is as mentioned above.

Date : 25.07.2026 Buthorised Offices, CFM Asset Reconstruction Privade Limited
Place : DELHINCR (Acting In its capacity as trustee of CFMARG TRUST - 214
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ROTO PUMPS LTR.
CIN: L2B991UPT9TSPLCO0AT 52
Regd, OFf.; Rota House, Moida Special Econamic Fone,
Maoida - 301305 (U.R)
Tel.: +97 120 256720205, Fax: +31 120 2567911,
Email: imvestorsiirotopumps.com | Website: www olopumps.com
MNOTICE TD SHAREHOLDERS
TRAMNSFER OF EQUITY SHARES OF THE COMPANY TO INVESTOR
EDUCATION AND PROTECTION FUND (IEPF) ACCOUNT

Matuce is hereby given in compliance with the prowisions of 124(8) of the Companies
Act, 2003 (&ct”) read with the Investor Education and Protection Furd Authority
(Accourting, Audd, Transfer and Refund) Rules, 2016 (“the Rules®), as amended from
time 1o timae, the Compary i required to fransfer of all shases in respect of which
dwidend has been unclaimed for seven consacutive years or more, in the demat account
of IEPF Autharity

In comgpliance with the Rules, the Company has gent indwidual notices to all
the concemed sharehalders, whose shams ame liable 10 be transferred to the
IEFF accounl under the said Rules for tsking appropriste acteon, the full defails
of such shareholders is made anilable on the website of the Company al:
hatps:ratopumps. comyunclaimed-sividend-shares.,

Shareholders are requesied 1o claim the dividend declared during the financial year
2018-19 and onwards before the same is transferred 1o the IEPF. The unclaimed
dividend far the for the financial year 2018-19 would become due for transfered to IEPF
o Hoyvemiber 4, 2036,

The concemed sharehalders whose shares have been transfered o Suspense Escroe
demat scoount af the Comgpany and are liakse to be iransfered 1o the IEPF Authority,
shall be debéted from the said Swspense Escrow demat account of the Company. In
case shares held in demat farm, 1o the extent of shares liable 1o be ranslered, shall be
debited from the Shareholder accour.

In cage the company does nol receive any communication from the cancerned
shareholders by Movember 4, 2026, the company shall with a view to adhering with the
refuiremenls al the rules, ransfer (he shares 1o demal account af the IEPF Accounl by
the due date a= per the procedure ==l out in the rules without any further nodice fo the
shareholders and no liability shall lie againgt the Company in respect of the shares 5o
transferred.

This Sharetalders may note that they are eligible 1o claim both the unclaimed dividends
and comesponding shares transferred fo IEPF, including all benefits accnsng on such
shares, il any, fram the IEPF &uthorily Tar which details are seailable a1 wwwiepd goin
by following the procedure as prescibed under the Rules.

A cage the shareholders Bawd any query an the abave maller they may conlacl

M. Ashwand K Verma, Company Secrefary, Rolo Pumps Limied, ‘Roto House',
Maida Special Ecanomic fone, Noida - 20010305 Tel 0920 2567302-05 ar e-mail al

RIRG‘I’#
pumps

2incs 1Bk 1Y

InvestorsEroopumpas, com.
For ROTD PUMPS LTR.
S
Place: Noida ASHWANI K, VERMA
Date; 24.07.2026 COMPANY SECRETARY
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donm simere a lﬂ punjob national bonk

b C Dhiel 4
I.T. PARK, Sahastradhara, Road, Dehradun
BUBLIC NOTICE
“Dear PMSBY/PMJJBY Pollcy Holder, As Per
requirement of deduplication st Jansuraksha portal your
Information ke name, pollcy no. DOB, Adhar no. OVD
will be stored at Jansuraksha poctal. i you have any
kssua, kindly contact your base branch for opting out
mentioned schemes.” Circle Head

MS Nawaz | T

including a woman, and in- =

Jured 30 others, petice heve MANSA DEVI

filed a closurs report saying

their imvestigation foundno STAMPEDE

individual or agency criml-  Inquiry confirmed the staom-

nally limble for the tragedy pedewns cansed by therumo-
stamnpede on July 27, un while also flagging “en

2026 was allagedly croachments” on the temple

by a ramour that an alectric  promises snd “deficiencies

CORPORATE BUZZ

PVVNL holds Jan Sunwal

At the weskly public grievance
haaring (Jan Sunwai) held at the
Energy Bhawan of Paschimanchal
Vidyut Vitran Nigain Lid (PYVHL)
in Meernt, Ravish Gupta, MD,
directed offlclals to snsore that
electricity consumers’ grievances
are resolved tly, effectivaly
and within the stipulated timeframe.
Stressing the mneed for lasting
solutions, e safd complaints should

The announcements were made

not merely be dispossd of but
eddressed in a8 manner that prevents
thelr rectrmence

The trainees later visited RN
Tugore School, the Nard Skill Centre,
bealtheare facilities and the historie

o observe these

Dhopeshwar Nath Mandir precinet
initintives

in action

hearing.
canis wore reo] ved on the spot, whils
officials comcerned were instroctsd
to dispose of the remaining cases
within the prescribed timel ine.

of npeglipence to ensare Improved
consumer service delivery

BCB hosts IAS
officer tralnees
A delsgation of 31 IAS officer
irainees wvisited the Bareilly
Cantonment Board (BCH) as part of
& field exposure programme to study
innovative governance, sustainable
development and citizen-centric
urban administration.

During an interactive sesaion,
Tanu Jain, CEO, BCB, highlighted

E : S b Sdd Tmmees sl
Barsiily the country's first carbon-

megntive cantonment. Discussions

application and  inangurated
Asrchan 20, its Global Capability
Innovation & Transformation
Contre, which will focus om

i

| T 1

under the Foundation Day thema,
Leading with Trust, highlighting
the Bank's continued focus on
technology, customer services,
fimnancial

inclusion and bosiness

examinations, o I-mill‘.
pressure and blood sugar
with physician
consultations. Drivers were also

wipers,
brake

braking systems and other essential
- squipment. Eco-friendly
garbage bags were distributed to

L RIS, T P

stickers.
On the first day T2 drivers and
conducstors undarwent health
SCTRANING.

1yr on, police find ‘none responsible’

in crowd management”.

Daapite this, police sxid
criming] negligence could
not be estabished. The comrt
will now declde whethear to
accept the closure repart o
arder procesdings

, The state
govt ordered &
iy to ssoertakn the cat-
ae of the stampede,

SHO Kundan Singh Ra-
na, told TOT: = We have Aled
the final report and submit-
ted it to the court.”

TTTTTTTTaR T

for recording

interview with BJP Mayor
Dr Umesh Gautam ba soclal
media without obtaining
prior parmission from the

10 leopard skins,
heads seized in
Agra, 4 arrested

Transported From
MP For Sale In
Delhi, Haryana

Sudeep Lavanin
@tmesafindla.caom

Agra: In a major eracldown
on Interstate llegal wildlife
trade, a joint team of the fio-
rest departmant and local po-
lice intercepted a trafficking
ring on Thursday evening
and ssized 10 leopard skins
ani heads near a hotel on the
Agra-Gwallor highwex The

was being
transported from DMadhys
Pradesh for sale in Delhi, Ha-
ryana and other states in
noarth India

EHRADUMN
SATURDAY, JULY 25, 2026

Rajaji tiger
reserve to get
spl protection
force: Dhami

Kautilyn Singh
Etimesofindla com

Dehradun: Chief minister

: Pushkar Singh Dhami on

rﬂﬂl‘ﬂﬂﬂ Hﬂ&lﬂ%ﬂtﬂ | Friday announced that a

officials from . : special tiger protection for-

' and ; cewould ba set up for Rajafi

forest : Tiger Reserve on the Hnes

LA 1 hed th i of the unit operatingat Cor-

aunc € | bett Tiger Roserve.
MWT%‘? vas | the Stale Wi Board
n ] ]

the “,e".:s Dhami also directed officl-

i als to expedite the estab-

_ WAILNg Near : |uhment of 10 wildlife

a hotel. i transitcentres and prepare

disclosed that pelts i nnmtmﬂﬁhhmﬂmh;
were sourced |- MY conflict &

: : promote wildlife tourism.

md""‘:ﬂmr | The boand discusted the

use of environment-friend-

working to dismantie  : ly safari wehicles, incent-

IR RRtwork | T

prog WIS meas-

from Shivpuri district in ne- | res to strengthen the s

ighboring Madhya Pradesh.  : tigation of wildlife crimes.

"We intercepted four pec- :
pla and searched thelr vehi-
cle. We found a bag contal- :
ning tenleopard skins and he- - :

Oificials told the board
quick response teams
{QfTs), camera traps, dro-
nes, snake-rescue kits and

ads sealsd in polythens, " sald

oor (RFO) Samyak Kain,
Forest cfficials have confl-

scated all 10 leopard pelts and

heads, which will undergo

: solar lights were baing de-
Eheragarh range forest offf- :

ployed In areas affected by
human-wildlife conflict
Arrangements were also
balng made to provide

i prompt compensation and

TRIBUNAL DEHRADUN

Datn: 1007 338

formal forensic examination :
as part of the logal proces
dings under the Wildlife (Pro-
tection)Act, 1972,

Investigntors are  now frastructure proposals in
working to dismantle the bro- and around protected areas
nder network, focusing on o coer it of
pinpointing the poaching &l- National Board fior Wildlife
tes in Madhys Pradesh amd He alao directed officials to
identifying the and buyers anmure that
and middlemen operating in was provided within the sti-
Dailhi and Haryana. Further pulated period to people in
probe into the syndicate fa : jured in wildlife attacks
currently underwag the families of those killed.
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Srit. Swatambarl & Ors. Carificale Debtor
To DEMAND NOTICE

O Mo. 1, St Swstarnban Wi Sh. Subodh Sawena, F E37, Ashiyens

CO Mo 2. Aprigh Kumer Smesna, Fio M. No. E-37, Ashiyanis Phass LEan R
Hethals Sonakoer, Momsabad, Uttar Pradask- 244001

I visw o ha Maoovery Carilicabs ssusd in 0.4, Ne. 2383038 pesand by e
Prosiding Dificer, DRT, Deftwadun an amount of Re. 37 58,654.95 (Rupses
Thirty Thirty Bawen kakchs Dighty Nina Thoussnd Bln Hendred Fifty Four
and Paise Ninsty Fiva Only) along with pendenis-ite ard simpls intersat
yearly ) T0% for e First ‘Yoar, .00 for the sacond year and B.80% on
balance afer second year waf. 1700 DOMS U rasllrslics énd cols of Rs,
105, D0 hsen b o chom nigainst yow ity sl el

Tou sfe hereby Calied upSn G degost he above s wEin 18 cays of ha
raCapt of the notion, sk whech te mogvery shal te mocs = par =i

fou s hersby ordemed I appedr Befcrs Fa undersigned on 12112028 st

18,38 aum. for furshnr cennaadeana
3 gt 3 8 B0 Wl BT O e v ) Loy [ S ey

8. Such inleresl as |6 gayabs o s parion com menarg meecaily 6%’ Tis

b Al oosle, changos el ssgeiraes noirred rorosgact o De eeecdca of ®la
et arecd O ey Hhawl mary bes im0 SO0 Che e Sl .
Bt nevery

Orfficar
Dodrin. Racaressy Tritw il Dk e

v i () Union Bank

K B o e, wrederiesi s

Rogiomnal office
ey Bhrbelgga

E-ALcticn Baks Notics for Sale of immevabis ASSats undsr the Sscuritisation snd Reconstrsctian

Union Bank of India

Meerut at Oppl. Ge

deamid, Mlavasri

wii. Intor Colle

SALE MOTICE
for Sale of Immovable

Propearties .

NAV CHETNA COLLEGE OF TEACRER'S EDUCATION

Required B.Ed Faculty

Qualification as per UGC and NCTE Norms
Interested applicants may share their application
with Complete Bio data and latest Photograph
with in 15days. y
Applications are to be sent to
Email -navchetnacollege@ gmail.com

0

APPEAL FOR IDENTIFICATION

Gensral public s hareby Inormed
that an unidantified desd body of 8 rmale
Age: 48 Years, Halghi: 829,
Complexion: Wheatish, was wearing

L& T Cul, Sarai Kale Khan. Mew Dalhi
and got sdmitted o Seidejeng Hospilal
where during tha reatment doohar

g
of Financial Assets and Erdorcement of Securtty daclared him dead on dated 0807 2028.
h Sinpnten ol s Ietarest Act, 2002 read with Proviso to Ruls § (8} of Bssusity Intersst (Enforoemant]) Rube, 503 . In Bis regard & cass DO Me. HIMD:TM.IMIUP- 104
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